| TEM NO 141 REA STRAR COURT. 1 SECTION |11 A

SUPREMECOURT OF I NDI A
RECORD OF PROCEEDI NGS
I A 43/2009 in CIVIL APPEAL NO 4158-4186 COF 2001
BEFORE THE REG STRAR M K GUPTA

STATE OF ORI SSA & ANR Appel I ant (s)
VERSUS

MS K. B. SAHA & SONS | NDUS. PVT. LTD. Respondent ( s)

(Wth appln(s) for recalling the court’s order and office

report )

Dat e: 04/12/2009 These Appeals were called on for hearing today.

For Appellant(s)
Ms. Kirti Renu M shra, Adv.
M. Ashok Mt hur, Adv.

For Respondent (s)
M . Janaranj an Das, Adv.
UPON hearing counsel the Court made the follow ng

ORDER

Del et ed.

(M K. GUPTA)
Regi strar



